$~24
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CONT.CAS(C) 1115/2022 & CM APPL. 48070/2022
ADITYA BIRLA FINANCE LIMITED ... Petitioner
Through:  Mr. Ekansh Gupta, Adv.

VErsus

SIDHARTHA EDUCATION AND WELFARE SOCIETY
&ORS. L. Respondents
Through:  Sh. Rajiv K. Garg, Sh. Ashish Garg,
Shiven Banga, Advocates for
Respondent No.3

CORAM:
HON'BLE MS. JUSTICE MINI PUSHKARNA
ORDER
% 12.02.2024

1. No time left.
2. Liston 16™ April, 2024.

By Order

COURT MASTER
FEBRUARY 12, 2024/kr

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 25/07/2025 at 08:34:00



